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Visit of German-Jamaican theatre  groud 

1806.  DR.   MURLI MANOHAR 
JOSHI: 

SHRI TRILOKI   NATH 
CHATURVEDI: 

Will  the: Minister of HUMAN RE- 
SOURCE DEVELOPMENT be pleased 
to state: 
 (a) what is the amount spent by 
Government on the ' German Jarhai- 
can theatre group which visited India in 
1994;- 

(b) the period of stay of the group 
in India the places where the group 
preielrtted  plays;  and 

(c) the names  of foreign theatre 
groups sponsored/supported/assisted     by 

Government in 1993 and 1994 and am- 
ount given  to each? 



239 Written Answers       [RAJYA SABHA] to Questions 240 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE (KM. SELJA): (a) The De- 
partment of Culture released Rs. 15 
lakhs to the Indian Council for Cultural 
Relations for meeting the organisational 
expenses connected with the World 
Theatre    Project's    performance in India. 

(b) The foreign artistes had stayed 
in India from 12 August to 11 November, 
1994. Two performances of the Play 
by this group had been arranged in 
Delhi on 1st and 2nd November, 1994. 

(c) During 1993 and 1994, the Indian 
Council for cultural Relations (ICCR) 
sponsored a 15-member theatre group 
from Mauritius, which visited India in 
December, 1994 and presented a play 
"Tunas Shakshi Hai" in Delhi, Chandi- 
garh, Lucknow and Bombay. The ICCR 
spent a total expenditure of Rs. 8.5 lakhs 
on the visit of this group. A Bangla 
Desh Festival of Art was also organised 
from 20-12-94 to 4-1-95, which includ- 
es two performances of a theatre group. 

Recommendation made   by  National 
Women Commission 

1807. DR.   MURLI MANOHAR 
JOSHI: 

SHRI TRILOKI NATH 
CHATURVEDI: 

Will the Minister of HUMAN RE- 
SOURCE DEVELOPMENT be pleased 
to state: 

(a) what are the salient recommenda- 
tions made by the National Women's 
Commission in the past three years; 

(b) whether Government's attention 
has been invited to the press reports 
that the Chairperson of the Commission 
to the effect that Government have not 
implemented a single suggestion; 

(c) if so, the reaction of Government 
thereto; and 

(d) the action taken by Government 
on the recommendations of the Commis- 
sion in 1993 and 1994? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
WOMEN AND CHILD DEVELOP- 
MENT) (SMT. BASAVARAJESWARI): 
(a) Major recommendations made by the 
National Commission for Women in 
past three years are given in the enclosed 
Statement.   (See below). 

(b)  Yes, Sir. 

(e) and (d) It is not correct to say 
that Government has not acted upon the 
recommendations of the Commission. 
Appropriate action has been initiated on 
the major rceommendations received 
from the Commission. For instance, 
action as required has been taken by 
appropriate authorities on specific comp- 
laints regarding atrocities on women 
with respect to the enquiries initiated 
by the Commission. For example, in 
the case of gang rape of a Sathin, the 
Commission's recommendations relating 
to CBI enquiry and arrest of the accused 
were acted upon. In the Saharanpur 
molestation case, action has been initia- 
ted by the UP Government against con- 
cerned police and district officials. Wo- 
men prisoners were released from jails 
in UP on the basis of the recommenda- 
tions made by the Commission. Action 
was taken against an employee of Cal- 
cutta University regarding rape of ano- 
ther woman employee. In addition, the 
Commission has suggested several mea- 
sures to the Departments of the Cent- 
ral and the State Governments, on a 
variety of subjects such as women's rep- 
resentation in Panchayats and local bo- 
dies, women and the electronic/print 
media, women's employment, participa- 
tion in trade unions, introduction of 
new family planning devices for women, 
social security for women, the law and 
procedure regarding insurance etc. Many 
of these recommendations require inter 
ministerial examinatitn and consulta- 
tion. 

Statement 
Major recommendations of the   NCW 

(1) Commission of   Sati (Prevention) 
Act.  

(2) The Dowry Prohibition Act . 


